i71
14.34 hrs.

DEMANDS FOR SUPPLEMENTARY
GRANTS (RAILWAYS), 1969-70—
Contd.

MR. CHAIRMAN: Now we take
up further discussion on the Supple-
mentary Demands for Grants in res-
pect of the Budget (Railways) for
1969-170.

SHRI J. M. BISWAS (Bankaura):
On a point of order. My point s
that the present Railway Minister
Dr. Ram Subhag Singh, who was
very much opposed to our newly
elected President (Interrup-
tion)

MR. CHAIRMAN: You are b:sing-
ing on outside matter,

SHRI J. M. BISWAS: My point is
that this subject, namely the De-
mands for Grants pertaining to Rail-
ways, should not be discussed in the
House till such time that this Minis-
ter is changed. So long as he is the
Minister, this subject should not be
discussed in the House.

MR. CilAIRMAN:
point of order here.

ot AW TR @R (LTEAR)
AT e WG WETAG & B miaw
AwA gre e & zalwa sidw gw
o &, NEHAFHN a3de 1
famza s wifgr | 95 avae
AT =fgy |

MR. CHAIRMAN: There
peint of order.

There is no

is no

Y wA AT et (ATR) : gw
=EY Wy &, warafy o

5t g fwl (%) AT fFrdee
¢ fr ag wiafom 95 ¥ fao avarg
FOFfagaerdamamr g | I
winfafEres dfrrgndad | g
et fafaa gree &) o & v 5o o

*Not recorded.
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F WART 36 AlFAa] F1 @A qEEH
#Afaa & w17 §5 safsqat &1 wda &
wATAI I AT Wifw go et
T wtgg ¥ fgars smaa w1 0F

MR, CYUALKMAN: This will not
be taken down. This is no point of
order.

=) s@A @t wq (Frmia)

asrafa s, A A0 FY I E F T
[EgCacii- IRt c ik
aF FEF ¥ fAq A7 WS qF
37 a1q &1 Av=d 2 fF 250 (e
T WEAT ¥ qOAT qF FI JZT AF HT
AT A # afzforg $9F F oF a9 F1
Frar o, 3% foag T A €0 @
T g | TE A ¥ dEd W ¥ w0
214 fFayfz #7 Arga & @9 ¥ fo7
23 ATE 39 THIT %o FT AT & 74T
HT ATY & AY UHo THo IR H
I F @7 5 193 fFy ey
FEAT ITF AIGT F A4 F1 AT FG 8
fsra% fqd 12 A1@ 9 §FIT ®IF AIAT
T ¥ | T g7 ¥ §o Fead 9 |
sy & & mwaar g fr faw axg &
ag ®IY WA AT & 99 F o, F Ay
aEar fx gad faq gan ¥ = 7
AT @Y F I I®@ F | ST
AT FT THME &6 § T@T UF 618
¥ g0 g AMFT AZ F17 FT JFqAT
3 | zafay & gomar g fF saw s
&% @< g wifgg | qar T § R
T F18 ¥ fordr Y QiR 17 1 @
I NS TS AR T TFATL |
7. U qYE  GEEAE T €IF A
saFfaEl o @d fear 17 77 Itaa
sata g gar | AT FT AT §_ F
B a5 € Iq I FHT FFAfEt g
10 @ 297 g {5y sa & | gatad
&g fadtg Far g

e
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79 H g @1 a1 f5 oaw, 398
gma, A%l armae, fafasw, w7 w7
frgr Fagsadifgemm M gmn 2w &
fax grear #Y gfee & aga & Ageage
2 qat wifas gfeemion & & waw A
fagz#13qd fgeam diw dara & Al
fecd &7 91 wgea &, 3ART AT FT LATT
FT ST AT AfgA aZ A AT W@WIE
a3 f § amzar g fF gearas gfesmn
JOF g AT E, 39 VAL 0z arfweara
2, 39F FRI AT §1 HIAT 2, TAT TOGT
F fay FTwT &' qTE ¥ S0 oA
fzar stiar =nfgy, 37 faeai #0 zafs
F {77 smay @1 AT Fifgh, w37
faorft mfgl, Mex A7 AN AT 77 §
T FTAT 77T, Ta1 75 FFar s @r
El

FAN A FFT FiegT AF 180
feat Nz Arza fasm & fay a3t A mx
AR AW A 5 7 y Mz AT 7
=7 91 FAigA AT | A AE F I
TR A T AT E AFTAC AT
FANF Tra ¥, T 37 TLIFAT
AT &% wqr X 5 (T8 Fsqa7 1097
g A A J ARAT AT 37 A7
TR A3 T AN AF IAATEHR T
zAd s g snar § fr qroF o e
feza wT ¥ argA N gevE | gafay
# miw w7 g B e fysr e e
a1z fasr =rfed

ZdY a<g A A Flegre &1 (9% (FAT
7 AT 6T F ATI=H1T ATT HGFHT TOT
TN @E A FHTCSA ast ¥ FATR
¥\ fom am #r aEFz Ffaal
S AT FA § TR AT
srefrgi g awts ®§oF§t @
fef ss & | 8T AT IS ®9ET
aqrefesr $0 ¥ g@E @ @
HOT g qUA aq AGT § a7 FAFAT
¥ Atz ATy v, fafamy s
AT aF T AR A AT qFT
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AN AT F AT F GeAT T ATH Y |

AFA AT Y a6 &, qAeAw; Ay

a7F & oA Y 91 <41 2, wwwT 3O
Hfsw M ar 712 w0 F19Y greag
g1 g1 & | IR0 AT AT AR 4,
AFT g A5 AF S w2 | zafed
§ 9T agieT ¥ T8 £ fo ag g Ara
I -qTF ] AR GFFT FAF F0A F
gt ard faaw va fged &1 fagra g
T3 |

F9 §3 Ffegre F a1 ¥ wgr A1 R
g UF CaT 397 £ fF qFfaT arm §
IAAT ASIARFIE AT 2 7@i &
100 & 1< mfsar 7w ardt sidT €
qE T2 A TUAT g1 74T 2 H17 5347
W3 g Y £ f agr @erd & fay
FE gfaar #1 gam adf 2 77 agq
&Y mfgar faqws & 37 & 1 zafag
37 a7 # qgT af @ 7w Aigh
fray N Farer wifzai, dFag s
7T G381z aifsar swras A agid
aifas fasra§ 37 Agraar agaras
AT 4TAT F F2FM T FET TAT 01T
q% faa srovaT AT ATATR FET §
I 94 AR

sft WRle AT (FAER)
gumfa Y, & &6 § @, @9 a@
FEAT A §, W F 7€ & o
F T Ty g fom § el & ame
T AN A F OIGT AR 4
G AT AR GHT A 09 T
faea 97 A1 99 ] FET TEFR F
AW | AT 3o O T 3 9 R
AT E G gu ¥ AR AR ¥
fr &w ¢ 7 TR A, ITF B A
¥ | ¥fFH I wT 9T F W9 IET
T & O AT W | T AT
Fg #T qoewT I T TH AT
¥ gUA TGl § G W THL T B
Farad 50 W ¥ F 9T AT GO
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[ WietaTT ATEET)
qiw FW A & fFgAR I wgE w
N IS F {7 w@ T A, ST FT WA
g Tifgy

zafay it wdY it § faaew F0
reat g % wwax #iR aRaq® & ar
B2 ¥ B¢ §2 &7 T & qFT AT F
siver ST =nfgh w4 fF w9 & fodr
Fdgr@rg | w@iee § wos awe
S frdeq FTT AR wWAT &
uH 39 wdr o AT awa v foar
qr

The proposal has also not been re-
commended by the Rajasthan Gov-
ernment for construction during the
Fourth Five Year Plan.

dfe & o9 F AT AT 26, 1968
F1 AT i e wet At gafsar w7
qa qgAT AEAT § -

The Chief Minister had recommned-
ed this:  ‘One of the serious dis-
advantages we are expertencing in the
matter of development of commerce
and industry in most parts of this
State is the serious deficiency in the
broad gauge rail connections, I would
however suggest that general survey
of the proposed railway line between
Bharatpur and Alwar may be com-
menced  straightway and thereafter
a suitable phased programme drawn
up for the construction of this rail-
way line. I shall be grateful ...”
ete. -

R fer ag s wEd § WA
AgEd A7 faqew g fFage
T & fo9 & gu s s ot famea
# T a9 FE T |

#ruF &) FeaA > A Fgr AT |
QREE (ST AR W A F A

o & | ag s ¥ ot
A9 T 71 91 | 99 ¥ B VR
% o7 a T § 39 AT a9 ¥
T FTE UF T AT AFT o qgT ¥
ST § A1 I€ 1 0FS fAar S g
ImagmREF N smawg d
a1 T w1 feEr s o wwEr
AR ST F ORAET AR g |
Tq & I H W Het g A forgr av
f& .

“fg dzx @ weEx AT

oF a1 Iq &1 WY I3 3T T g1 7
AfFT lt 7% 39 9@ K1 TWA TN
AT

AR QI A A ST IS
fama Y 39 § 99 g qEa a1
a9 FEHATEL I | Tg 2 ThET AT
fr ferdn 5@ avg & e 9@ 6 awy
FIE F TEA X AR FF F I W,
AT 7@ a9 Hfaed F 9w 9gT T |
FfeT <o &Y T°T TS T e
FT AR 6 § TUIL TALHT T47 HT
NYYT FE FE g 7 a7 I
I at &1 foFwa AW w1 99
gE FIE wax | A4 WL T FE
sfY 97 A S AW Tgf S A I Ay AE
farq 781w A7 @few m@w
TR # fer & s A #:E aey
W e F v wEew ¥ fAEe
o a1 5 OF B AT 159 T
F1 FEER WY FEFE F A § Fw«r
g | T AT ARA T AR AT
AR AT AT H FATL AR
§ st s ARArg 5 W A #
FAIR TF THES FT a7 ATfey W ¥
AR F AW T agt gu F agfaaq
1 9 F ITEF 97 9ET TF AR
YT W F X 99 T I 99 F



277 D.S.G. (Rlys) 1969-70 SRAVANA 30, 1891 (SAKA) D.S.G. (Rlys) 1969-70 278

T 1 I FY e T @S 92 HL A FE
@ fewwa &

T8 ag o1 wEr A & fw W
MY F HAT F o0 AR N TR
gt § 5w wERw @ 9T faEAm
FLIWE | I Hell WERH TS AT
A AT FT @ § A ol A, a7 F
FgA1 Wgar § % g 9% aga samr
gd gA AT A & 1 "9 & fad
Tt wET Ty g o faw [W|e
SATHT HAGT HIL A & &1 F7 A5
NG F A @T ; QR & BT
T [WE WIH AW A oAET |
afz A=t e T FT AGR FI A
a & I A1 g 7w FET 9K 5w
fears =1 gifes awEwT F&T |

SHRI DATTATRAYA KUNTE
(Kolaba): When we are discussing
these Demands, we are also discus-
sing railway planning and the Sur-
veys that are being undertaken. If
we look at the railway map of jndia,
we will find that there is no rail Jink
between Bombay and Mangalore. This
is even after the railways have been
in this country for the last 116 years.

SHRI S. KANDAPPAN (Mettur):
They do not want to spoil the scenic
beauty!

SHRI DATTATRAYA KUNTE:
That is very good!

The reason why I am asking fer
‘this link is that at present peopie
who have to carry their goods or tra-
vel from Bombay to Kerala, Tamil
Nadu, western Mysore or parts of
Maharashtra have to make use of the
bus service or go via Arkonam, which
means unnecessary extra cost.- In
each of the three Five Year Plans,
we have been spending about Rs.
5,000 crores on railway development,
I am really surprised that stiil the

Railway Ministry has not thougit of
constructing a railway line between
Bombay and Mangalore.

If this link is  constructed, what
are the gains?
We have three navai sta.ions:

Bombay, Marmagoa and Cochin; they
are also big ports. If they are not
linked by railway a number of diffi-
culties arise. Then thcre are two
intermediated ports coming up; Man-
galore and Ratnagiri  1f you look
at shipping in India, Marmagoa.
Bombay and Visakapainam are three
ports which can receive vessels of the
highest tonnage. Ships have to lay
anchor for g number of days because
no berths are available in  those
ports. If those three major ports
and two minor ports are linked to-
gether, it wil] be pbssible ig divert
ships and thus save money on demur-
rage. Kerala produces rubber, tea
and coffee for exports and they could
be sent to other parts of the country.
There is plenty of minerai also. Goa
is a major port; it is ¢xporting iron
ore. Plenty of bauxits is available.
Government had been promising for
the last so many years tha: alumini-
ium industry is coming up in Rat-
nagiri; it might fructify by 1974, This
part of the country is suflering be-
cause no railway transport is avail-
able, The Railway Board are un-
dertaking a survey to dnd one more
route from Thal Ghat to Bhor ghats,
between Nasik and Poona across the
Western Ghats. They find the pre-
sent lines Bombay-Nas.k and Bom-
bay-Poona are overworked. Why?
Because the southern side trafiic goes
via Poona and caters to Kerala,
Western Mysore and Western Tamil
Nadu. Therefore, instead of spending
Rs. 50 crores on a new line between
Thal Ghat and Bhor ghat, Nasik and
Poona, if they survey the railway
link which I am  suggesiing, °~ they
would have helped in the defence
of the country and industriali-
sation of the country and also enable
the mineral wealth that is being ex-
ported to be utilised better. There-
fore, I am taking this opportunity to
bring this matter to the notice of
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[Shri Dallatraya Kunte.]

this House and the Railway Admi-
nistration and through you to the
notice of the Minister couceined.

s gro Ao faardy (Murermis):
gaafy wgiey, 14 4T W3 ¥ fofr-
TAe fewed 9t gat @ 99 qwa
featomar fawem A faan s ar
I9 993 § 0F SR FT ;7 fafqeey
& gt T A | IFWW Fq 41 i ag
R ¥ fave FT F Fwedige § 39
ETFTEX T @ &, AT qgT w1 A
et A8 @A fear smam 1 a@t 39
N F19 ENT | 1T & A w7
faeen a7 FeT w20 WFM | AT B
T ¥ T2 g A @ & FF amegR
71 fediaas deFardy @y & ot W
afen feeew § ag Tga 1 g |
I W IAG-IAG 92 Jz w9 @
159 Q naw FT 19 §2 A= A0AT |
T, § W WS §2 AL Y AT a7
QLT 1T & |

u® R @ger ;o arfar &y
aWg ¥ Ar5T €T wE N 3T T T
¥ T w1 Wi

st gro qe  faam@: w dFr
arg & fF wwedrgR #1 fediome ds-
FATE T 7@ ¥ 7 EF F T AL #T
aFa & A1 3q g F1@=A i fF
9 & fag Fa7 &3 | fFely fog qT o
w6 wF e o FE AT @,
HAF A I @I FIHE a1 a&
FZAY AT(ZA | AF TT ST FY [ JOAT
arfer ®R fow aOF ¥ afen faeew
HF ¥ I TF g F@AT AhEA 1 {7 I
& #ow foew & af X aw
¥ 98 «mz § 99, # & 8
a wew de g fE wgqw mrse
MEAET Z 1 o ARy aan g
me fradl A2 WK awg 9T W o

280

WEoai @ aw-oig R
g-g: g2 mfzar I wort §1 97 a7
FTATACOFT T T | 7gw I
IWm G2 q@ A oY | WA @
sra € 1 fRad afeT smad are R
g =@ 1 F1E fommar &

FAEAYR 3T BT g & fF agr
W RIE F @A g g A @
o= 7 fefafom= wfee & glensme
F FW & fag #1% warw & 1| EWIT
¥ HHETIG el 98 g0 & HR I @A
T FYE € & | 9T 41 7gr a% frgr
T TR & i agT # o €21 Farew §
IFF St AYT et #1 fAwrar svegr
&1 59 7T AT & F R § 7 gwd
s ot 71T I3 F Ay @ v @
g 1 oD S S a gd @ Sawy
g 7 § 4G 91 @ & W A oy
A &5 @R § 1w § A wa
& ag Far § o Wi QA @ @
o TTaET AR F fefasmm wfes
FIZETAT AT ¥ AW FAFT HAGH-
9T &7 & 9 oTfF S99 § |
gryart @n fefafaas arfea & o
qF |

% g & g@Q g artfew
¥ TF 7 gX9ed g1 T §, IJ| &TE
AT F1A F4T & 3G va1 76 § | Fedwdie
AT FW 7S FIF WO WT K] a1
gatar e T avr faar w0 ¥ &
FTREA WL

# o wifaen ¥ aq i 33MT AT
g 1w\ &1 S 5w  agr A
fefasme gewmmed § fea fage &
feey & wgi #1 wrEAw waA F AL
y fay oft g w0 7Y 8, uw & fef-
I wIfHE § 9% 13 feed £ F1ew
O AT T2 F F1® A T fgav
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A5 57 alewx swm & ¥ fom 31
g Fa gy gm ) W
MR &qT7 37 ATEQ | 9T &7 wraw)
w1 wifers &) a1 Igd AN uT FH1 G
qaqTg ALY &A1 I1fge | eMo TA AT
fag fagre & § | v 7t w7 & fr famre
F1 ag gEd ¥ zfaw 1 AfeT sar
# ww 7gwm 5 fagre MY qag dr |
&3, 3gH P T 43| FgT 31 fefawmar
wifem g =rfgh

fefosmer arfew @wedfige &
aaq fzar &, FWge & g3 2 a1
Ia F & g AT T FFT & | WX
oA a7 AT q@ w19 3G fF wTH
Y mvgr GRT FIIT A wsay AT
T FTowT AT W R 1 AE A
fagr wwmrg € faar  gad
5 & 3 a7 & ot @ WA WK
oot faten md q@ ¥ 9 Ad
FTFIT |

MR. CHAIRMAN: We have exhaus-
ted the time allotted to this particu-
lar item. I have received many
chits from Members who wan! to
speak. (Interruption) Just listen to
me. The same item of the railways
is coming next on which all of you
can speak. Many Members  from
severa] parties have spoken so far,

SHRI S. KANDAPPAN:
my group.

MR, CHAIRMAN: On the next
item you may speak.

SHRI S. KANDAPPAN: I would
prefer to speak on the supplementary
demands; not on the next item.

" MR. CHAIRMAN: From the DMK
party, Shri Krishnamoorthi has spo-
ken yesterday, on the supplementary
‘demands. This is what 1 want to tell
you. I do not mind giving you time
.but not on this item. We have to
finish thig item. When I take up the
next item which is also on the rail-
ways, you will be allowed tc speak,

Not from
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st TmrEEre W (qEA) oS

AT AT § IR AV FET IW 4T
w1 fmar g | & o a0 7 AT
g3 @I

MR. CHAIRMAN: The time allot-
ted to this item by the Business Ad-
visory Committee was one¢ hour. The
Committee is composed of Members

from all groups. On the next item, I
shall let you all speak.

SHRI J. M. BISWAS: Nobody has
spoken from the CPI: nnt even one
Member from that group.

SHRI J. M. BISWAS: You are al-
lowing everybody to speak, but you
have not called anyone from our
party.

! 7T IR (FHYT) ( qL
ardf & qvF ¥ FE A T gH
F1 o we faemr arfg@ o

w qEEAR et o o
H2T Q)T 42T AT R 1 9y gm ATy §

SHRI INDRAJIT GUPTA (Ali-
pore): No representative from the
CPI, CPI (M) and the SSP has spo-
ken so far,

SHRI ABDUL GHANI DAR (Gur-
gaon): I have also not spoken.
aft go |lo WY (T :
7 ¥ drst a1 aw faar arar wrfed )

MR. CHAIRMAN: Many Members
from the Congres have spoken al-
ready. So, I cannot allow him now.

= ussh @ (FERYR) A
RoAY o FT % ATH §E § W 0T
g g | § @meag A&
@Far § 1 T At ot fAg
ZaT Y o afed | qE TR S fame
% Afe sre @ § )
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MR. CHAIRMAN: 1 shall give him
five minutes, but on the next item.
Let us finish this item now.

Only two parties have not spoken
yet, the Communist Party and the
Communist (Marxist) Party. The
name here before me first is that of
Shri Ramavatar Shastri

SHRI J. M. BISWAS: I shall be
speaking on behalf of my party.

SHRI B, K. DASCHOWDHURI
(Cooch-Behar): 1 want to make a
submission

SHRI JAIPAL SINGH (Khunti):
I know, Sir, that you have called Shri
J. M. Biswas, but I am raising some-
thing else. 1 have been a Member
of the Busines Advisory Committee
for many more years than many
Members here. The convention that
we have developed here to my mind
is unparliamentary. I shal] tell you
why. We go by number by number,
and say that the majority on that
side must get more time than the
Members on this side, and we must
get less time. The whole fact is that
everything is decideq in their party
and the Treasury Benches are there
to defend themselves. What is more
important in Parliament is that the
views of the Opposition should be
heard. Hon. Members like my hon.
friend from  Rohtak, Shri Randhir
Singh talk one way but votes the
other way. The same is the case with
my hon. friend opposite. That has no
meaning. So, please protect the Op-
position. We want that Parliament has
to hear the Opposition point of view.

MR. CHAIRMAN: That is a very
good suggestion, and we shall take it
up at the Business Advisory Com-
mittez meeting.

SH”1 KANWAR LAL GUPTA: 1
want to know whether Shri Jaipal
Singl: has resigned from the Congress
and joined the Opposition Party?

SHRI JAIPAL SINGH: That is
none of his business.
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SHRI KANWAR LAL GUPTA: We
are entitled to know because he is
sitting on the Opposition side.

SHRI JAIPAL SINGH: It does not
matter whether I am here or there.

SHRI S. KANDAPPAN: He is re-
presenting the whole House,

SHRI J. M. BISWAS: While taking
part in the discussion on the Supple-
mentary Demands for Grants relating
to the Railways, I have to submit
some points,

The first thing that I would like to
submit is that I am in favour of ex-
pansion of the railways. The rail-
ways should be expanded. That was
what I submitted in the course of
my speech on the Railway Budget
also. But I am disheartened after
seeing particularly the way of plan-
ning and supervision. As I had said
earlier, our Ministers consider it their
business to poke * theor nose in all
affairs barring the railways. They
know everything else but they do not
know what is the railway system. The
Cabinet Minister in charge of rail-
ways went to see the site of the acci-
dent at Varanasi, anq there he was
shown some screws, bolts and nuts by
some officers, and he came forward
with the statement before Parliament
which was far from the truth, name-
ly that it was a case of sabotage.

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): That
has been proved.

SHRI J. M. BISWAS: Then, we
have heard about the devastating ac-
cident in Orissa. T would rather call
the hon. Minister of Railways an ac-
cident Minister. From the day he took
over the railway portfolio, the acci-
dents have started and people have
been killed. It is a very shameful
thing. Regarding the accident in
Orissa, the finding that has been
given by the preliminary inquiry
committee is that the cabin lever man
was responsible; but there was some-
thing behind it. The entire system
of working in that division was
changed by the divisional superin-
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tendent. That has not come to
light. You know, Sir, that the raii-
ways are working under some Sys-
tem of working. There are absolule
block systems; there is the automatic
block system and a few other sys-
tems of working are there, but the
divisional superintendent, Khurda
Road made a trial and he introduced
a new system of working, as a re-
sult of which that devastating acci-
dent in Orissa took place. I am not
going to discuss all those things here
now. My point is only to emphasise
how the Railway Ministry is function-
ing in an unplanned way. They will
give us a thousand and one promises
but they will not do anything.

The hon. Minister of State in the
Ministry of Railways, Shri Parimal
Ghosh, assured the West Bengal Gov-
ernment that the Central Government
were going to participate in the West-
inghouse Saxby Farmer affairs, but
after he had given it in writing and
that Minister came here, it was chan-
ged by the Cabinet Minister in charge
of railways; there is no unanimity
among them. and they have no plan-
ning and they have no common ap-
proaches. So, the promises that are
being made by the Ministers are not
being maintained or kept up, There-
fore. you can very well understand
the painful show that the railways
are giving before the country.

I would now like to point out a
few examples where construction was
started and planning had been done
for that purpose, and crores of rupees
had been spent but finally it had to
be abandoned. T would mention the
case of greater Siliguri, for instance.
A plan was made to have a division-
al headquarters at New Jalpaiguri;
land was acqujred; crores of rupee:
were spent, The people of that place
had submitted joint petitions repeat-
edly, and the representatives of the
peonle had also submited joint peti-
tions, and they have pointed out that
crores of rupees had already been
spent in the Greater Siliguri area
by the railway authorities on the
construetion of service buildings, resi-

dentia] quarters, hospitals, institutes.
schools etc.; even the building for
the Zivisional headquarters was cons-
trucied. After having spent all the
morey, one fine morning they came
to .he conclusion that it would be
more efficient if it was located else-
where and therefore, they changed
it. What would be the fate of the
money spent? Will the Minister be
taken to task by the Lok Sabha for
that? Crores of rupees have  been
wasted in this way by spending mo-
ney on this construction work and
subsequently abandoning that work.

Ouly the other day, a  beautiful
building was constructed at Aditya-
pur Railway station on the S E. Rail-
way. But one fine morning it was
found that everything had been dis-
mantled. Why? It happened because
the planning was wrong. The lines
should have been diverted to some
other place. So, crores of rupees were
spent and wasted. But nothing hap-
pened to Dr. Ram Subhag Singh or
to Shri Parimal Ghosh or Shri R. L.
Chaturvedi

ME. CHATRMAN: The hon. Mem-
ter should try to conclude now.

SHRI J. M. BISWAS: I am the
only speaker from my party, and I
have still some more time left. 1
am the only spokesman from my
party. Give me at least two or three
more minutes. -

I want to narrate another example
of the inhuman attitude of the Rail-
way Minister for the information of
the House. You will all remember
that 12 casual labour were run over
by a train some days back. On that
very day a big feast or dinner was
given to the Syndicate members and
journalists in the Rail Bhavan by
spending a huge amount. It was done
on the 10th of this month. They are
so shameless and so heartless that
they were feeding and feasting when
some railway employees were killed.

As we all know, many railway em-
ployees took part in the 19th Septem-



287 D.S.G. (Rlys), 1969-70 AUGUST 21, 1969 D.S.G. (Riys), 1969-70

[Shri J. M. Biswas ]

ber strike. Even though from time
to time government announce their
policy of further liberalisation of
their disciplinary action against those
employees who have taken part in
the strike, it is not implemented in
the railways. Quite a number of
railway employees, exceeding 1,000
are still unemployed, under suspen-
sion and a few thousands have their
service broken.

Because of all this I am quite con-
vinced that the Railway Minister is
quite incompetent, he does not know
anything about the functioning of the
railways and that he should be driven
out of the Ministry. Though he pokes
his nose into everything, he does not
know either the history of the rail-
ways or the way in which it is func-
tioning.

Take the NF Railways in Assam.
An assurance was given during the
Faridabad session of the Congress by
Dr. Ram Subhag Singh that there
will be three divisions in Assam—
Rangia, Lumdig and Tinsukia. Even
though assurance after assurance has
been given in this respect, it has not
been honoured. Another assurance was
about the extension of the broad-
gauge line from Jogighopa to Tinsu-
kia by constructing a bridge over the
river Brahmaputra. It is yet to be
implemented. As I said in the begin-
ning, I am in favour of expansion of
railway lines in a planned and sci-
entific manner. I hope these sugges-
tions will be considered by the rail-
ways.

Finallv, it is repeatedly announced
on the floor of the House that labour
co-operatives will be given al] facili-
ties to work in the railways, In spite
of that assurance, I am sorry to say
that in Bilaspur Division of the South
Eastern Railways the contract work
earlier awarded to cooperative was
given to a private contractor, because
the contractor could influence the
Railway Ministry. Unless the officials
and Ministers who are responsible for
such corrupt practices are sacked,
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there is no possibility of the develop-
ment of Indian railways.
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI PARIMAL GHOSH): Mr.

Chairman Sir, while presenting the
Supplementary Demands for Grants.

SHR] DEVEN SEN (Asansol) :
What about SSP’s time?

MR. CHAIRMAN: We are coming.
to the same item again.

SHRI B. K. DASCHOWDHURY:
May I submit one thing? Will it not
be better if we take both the items
together? Let the discussion be over
on them and then let the Minister
reply.

MR. CHAIRMAN: We cannot pass
on to the next item before disposing
of the first one.

SHRI PARIMAL GHOSH: While
presenting the Supplementary De-
mands for Grants for 1969-70, I have
already explained about these  De-
mands totalling about Rs. 13,000 di-
vided into three items out of which
Rs, 8000 is for recoupment of an ad-
vance taken from the Contingency
Fund of India for certain works pay-
ment which had to be made last year
but could not be foreseen at the time
of submitting the Supplementary De-
mands.

Regarding other two items, as I
explained yesterday, one is about the
survey work that we intend to take
up so that we can avail of the work-
ing season and these surveys are (i)
survey for a thirg line from Kalyan
to a suitable point on the Dhond-
Manmad Section B.G., on the Central
Railway; (ii) survey for the conver-
sion from M.G., to B.G. of the Bhatni-
Barauni Section, on the North-eastern
Railway; (iii) Engineering and Traffic
Survey for a new rail link from
Dharmanagay to  Agartala on the
Northeast Frontier Railway and (iv)
Engineering-cum-Traffic survey  for
doubling the Nagda-Lakheri Section
on the Western Railway.

Sir, in the course of the discussion,
many hon. Members who have taken
part in it have raised certain other
points also. The main points made
are regarding taking, up of lines.
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conversion of some lines from M. G.
to B. G. lines and some of the ame-
enities in particular stations and
some other things.

So far as the question of conver-
sion from M. G. to B. G. lines is con-
cerned, as I have already stated at
the time of the Budget, we have al-
ready taken up a tentative perspec-
tive plan for 10 years in order that
We cap take up a number of M. G.
lines for conversion to B. G. lines so
that a through traffic could be main-
tained from one end of the country
to another. Keeping in view that
perspective plan, we have already
included in our Fourth Plan conver-
sion of certain lines from metre
gauge to broad gauge, the details of
which we have already given in the
Budget.

Regarding, construction of new
lines, many hon. members have given
certain suggestions regarding taking
up of new lines in certain areas
where the railway lines are not
adequate or where the railway lines
are not giving proper service to the
area concerned. I would like to
mention here—probably, the hon.
members are aware of this fact—
that the total sum alloited for new
lines in the Fourth Plan period is
only to the tune of about Rs. 83
crores; out of that, Rs. 56 crores have
to be spent for some of the works
undertaken already which have
spilled over to the Fourth Plan; out
of that sum also we have to spend
Rs. 4 crores and odd, as Mr. Kapoor
has already mentioned, on Farakka
Barrage line; we have already taken
up that work so that the construc-
tion of the line could be completed
within the period that the Barrage is
completed, and for that, specific al-
lotment has been made and out of
the money that has been indicated
for the Fourth Plen, this has already
been allotted for that purpose.

I will come to some of the specific
points that have been mentioned by
some hon. members. Mr, Kapoor has
mentioned that I had made a state-

ment while I was at Katihar that the
conversion of the line, Barauni-
Katihar, from metre gauge. to broad
gauge would not be taken up for
consideration for inclusion in the
Fourth Plan. I do not know in which
paper this has come. Even if this
has come, it is wrong; that is not
correct. What I have said is that we
have already taken up the survey
work for the conversion of this line,
Barauni-Katihar, and this line has
already been included in our pers-
pective plan for conversion of metre
gauge into broad gauge. The survey
work is now in progress. Whether
this line could be taken up and at
what time it could be given for cons-
truction, can only be ascertained
after we have finally examined the
survey report,

Some other lines also have been
mentioned by hon. members—Tinne-
velli-Trivandrum.,  Cuttack-Paradeep
and some other lines......

SHRI R. K. BIRLA (Jhunjhunu):
What about Rajasthan?

SHRI PARIMAL GHOSH: I will
come to that.

Regarding . Cuttack-Paradeep, as
the hon. Member may be knowing,
we have already sanctioned the land
for the construction of the line and
the works programme has been in-
cluded. We have given our indent
to the State Government for the
necessary acquisition of the land. Up-
till now, the State Government have
given us land only to the extent of
40 or 43 kilometres. We need an-
other 40 or 45 kilometres. The earth-
work has already been taken up.
The construction of the bridges has
already been taken up and the com-
pletion of the work has been so
planned that it could be completed
along with the port work and some
of the work that would be necessary
along with the completion of the
line. So, there is no delay on our
part and the work is progressing ac-
cording to schedule.
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SHRI RANDHIR SINGH (Rohtak):
‘What about restoration of the Rohtak-
Panipat line?

SHRI PARIMAL GHOSH: Regard-
ing Talcher-Bimalgarh, 1 have al-
ready mentioned . .

MR. CHAIRMAN: If members
keep on interruption, asking, what
about Rajasthan, what about Haryana
and all that, there will be no end.
He is replying to the points that
have been made. Therefore, for
every member to get up and ask as
to what about this line or what about
that line, is not correct. The mem-
bers can rise on a point of order or
for explanation. They should take
the permission of the Chair before
they say anything.

SHRI RANDHIR SINGH: What is
the harm if we put a question about
our constituency?

With your permission I have asked.
Now you allow me.

MR. CHAIRMAN: You cannot
ask without the permission’ of the
Chair and that too only on a point of
order,

SHRI RANDHIR SINGH. With the
permission of the Chair I am asking.
What is the harm if you allow me?
So many things have been put. I
would like the Minister to let me
know in respect of the restoration of
the line from Rohtak to Panipat.
(Interruptions).

SHRI R. K. BIRLA: With due res-
pect to you, you have just now al-
lowed my friend to put a question.
My question is a very important one.
There is the Khetri mining project, a
public undertaking, involving crores
and crores of rupees. We are im-
porting copper worth crores and
croreg of rupees. But Khetri has not
been put on the railway map uptill
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now. I do not know what is going
to happen to this public project. I
would like the Minister to enlighten
on this point. Why not you have a
railway station at Khetri whereby

the public undertaking will be bene-
fited. '

SHRI PARIMAL GHOSH: In the
course of yesterday’s discussion Shri
Biswas has also raised the point
rather he was 3 bit agitated on some
of the points. I do not know the facts
and other things.

With regard to Talcher-Bimlagarh
line we have already taken up the
survey work. The money has been
sanctioned and the work will be taken
soon and the construction ©of the
work can only be considered after
we get the survey report.

He has mentioned the divisional
scheme of Jalpaiguri. In the present
context the Divisional scheme at Jal-
paiguri in the NF Railway has not
been taken into consideration, The
main point here I would like to
stress is that after all the divisional
scheme is a matter which concerns
only the railway administration and
it ig purely for administrative and
operational purposes that we fix the
Division. It has got nothing to do
with a particular State or a particular
region. So it has nothing to do with
the number of mileage that falls in
a particular territory. It is purely a
matter for operationa]l purposes. That
is why a particular location, whether
it would be ‘X’ or Y’ has no mean-

ing so far as divisional scheme is
concerned.

SHRI DHIRESWAR KALITA
(Gauhati): What about Faridabad?

SHRI PARIMAL GHOSH: Regard-
ing Faridabad I do not know any-
thing. What transpired at Faridabad
or elsewhere I am not interested.
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SHR1I DHIRESWAR KALITA: On
a point of order, Sir.

SHRI PARIMAL GHOSH: Let me
complete my speech.

SHRI DHIRESWAR KALITA: Dr.
Ram Subhag Singh said outside this
House at Faridabad Congress when
the House was in session that in
Assam there will be three Divisions—
one at Tinsukia, another at Lumding
and the third at Rangyiya. He also
gave a public statement in the Press.

Now he has backed out. Mr. Biswas
also referred to this. This point must
be answered by Dr. Ram Subhag

Singh.

MR. CHAIRMAN:
of order.

It is no point

SHRI J. M. BISWAS: 1 did not
criticise his selection of the place for
the Divisional Headquarters. My point
is: you acquired land, constructed
college, schools, institutions and divi-
sional office buildings and spent
erores of rupees with a view to
construct the Divisional Headquarters
at New Jalpaiguri. But subsequent-
ly you abandoned that and crores of
rupees were wasted. Can he deny
it?

MR. CHAIRMAN: There is no point
of order.

SHRI PARIMAL GHOSH: 1t is
a fact that we have developed that
area not with the object of setting
up a division there but we have
taken up the broad gauge line from
Joggigoppa because from operational
point of view certain development
has to take place and that has taken
place and nothing has been abandon-
ed and no money is wasted.

The second point is this. He rais-
ed about the staff matters in the S. E.

railway. It is well known and the
House is aware that we are very
vigilant in this matter. We have

taken action according to the advice
of the Home Ministry and we have
even gone beyond even what is stated

by the Home Ministry and we have
already taken up the matter and
certain matters are being reviewed
and there are certain matters in
courts and final decisions are pend-
ing in the courts and after these are
released from court these will be
considered.

Regarding the amenities and other
things the Convention Committee re-
port is already there and we have
already allotted Rs. 4 crores for the
development of stations and for
amenities in particular stations and
for amenities we have users com-
mittee and these matters are dis-
cussed in the committees and they
fix up priorities; on the basis of that
amenities are provided for. Katihar
comes under that Amenities com-
mittee. If they find that it is neces-
sary that some further work is neces-
sary at Katihar it will be taken up.

Regarding the new construction and
other things, as I have said many of
the lines could not be taken up
because of paucity of resources and
allotment of funds and with the
meagre. sum left with us there is
no other way, but to fix up some

priority in respect of these new
lines.
Regarding extension of railway

line from Joggigoppa to Tinsukia it
is well known to the hon Member
that we have even gone to the extent
of asking university professors of
Assam University so that they can
taken up survey work and necessary
things could be done.

AN HON. MEMBER: This is avoid-
ing responsibility.

SHRI PARIMAL GHOSH: If some-
thing is done by the Railway and it
is not accepted then we are called
bureaucratic administration and AL
that and that is why we have left 1t
to the people of Assam. Let them
make the survey. Let them go into
it, and submit it to the Railways, If
any justification is there we will
certainly go into it.
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About circular railway some money
is allocated; administrative officers
have been appointed. We have taken
up the work. Construction of the
work will be taken up as soon as
final surveys <are completed. It is
difficult to say when it will be
over. We are already on the job. As
soon as final locations are found out,
it will be completed and it will be
completed within the fourth plan
period.

SHRI J. M. BISWAS: 11 casual
labourers were run over by a train
on the 10th August last at Kurda
Road Division. But these ministers
arranged a dinner on that very night
in the Railway Board office where
Syndicate people were also invited.
Can he deny?

SHRI PARIMAL GHOSH: There
is no such thing. It ig just his ima-
gination.

SHRI J, M. BISWAS: The second
point is about the Labour contract
Co-operative Society, Bilaspur. They
were awarded a contract work. Sub-
sequently, although it was announced
on the floor of the House repeatedly
that labour co-operative societies
would be encouraged, the work
awarded was taken away and given
to a private contractor, Shukla, What
is the reason for this? Let them
come out with the reply and say
whether it has been done or not. Let
him be truthful before the House.

The third point is about Saxby-
Farmer. These are allegations I have
made. I have said that there is cor-
ruption. Let them disprove it.

MR. CHAIRMAN: There is no
good making allegations like this.

SHRI PARIMAL GHOSH: I would
say it is the declared policy of the
Railways, wherever labour co-opera-
tives have been found suitable for
undertaking any work, to give first
preference to them, even without

calling, for tenders. This is the prac-
tice we are following. If he mentions
a particular case, ] am not in a posi-
tion to give details.

SHRI J. M. BISWAS: Can a Min-
ister say something incorrect, a lie,
before the House?

MR. CHAIRMAN: This is not
proper.

SHRI J. M. BISWAS. Then we
shal] have to demand a division.

=t g TEWEw . A T
91 a1 fF FarargT gfeew EaT F
TRIAA G F qEGE T8 F1 AG! gAT?

SHRI PARIMAL KHOSH: About
the halting station mentioned by the

hon. Member, I will certainly look
into it and examine it.

N NIWH AAT . qTHE A
gge & dmy fa2t § fag it g
2 381 May @ 73 foan & afee
T qF F15 qF AL FAQT, SR
Fa1 feafg & 7 AR @arg wmEgT &
AYT qF BT 5T BT g AEA
W v aE T & (9T JY G107 1 SqF
TREN FE A FTAT T

=1 qI wodw (WIAGR) ¢ @I
fafreex ¥ ¥ 9w 38 & fF 94T
ww & I fafaeer, o wifa wa@w
wat #{X g wa W fafaeax
{ fas g & wr1R Far a1 o G e
&Y g1 ATET | afafra s ET Forar,
fasmaedta § 1 § raarseaT § fF ag
1T TEY g AT TATE °
MR. CHAIRMAN: This js not ques-

tion hour.

SHRI PARIMAL GHOSH: Regard-
ing conversion of narrow gauge and
metre gauge lines which are uneco-
nomic into broad gauge lines, we
have already set up a Committee
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under the chairmanship of my col-
league, Shri Chaturvedi. They are
going into the details and as soon as
their report is received, we will
examine it and take necessary action.

SHRI DHIRESWAR KALITA:
What about the commitment made at
Faridabad? Dr. Ram Subhag Singh
has to reply. Let him say yes or no.

MR. CHAIRMAN: I have disallow-
ed it.

SHRI J. M. BISWAS: He has
brought an allegation in respect of
a commitment made by the Minister
in Faridabad. He should reply yes
or no.

MR. CHAIRMAN: This is not
parliamentary behaviour; this is be-
having as if one js in the streets.
This is not right.

SHRI J. M. BISWAS: You are
very kind to members. What is the
harm if you ask him to reply?

This is the
We have

MR. CHAIRMAN:
budget. not question hour.
to get it passed.

1 shall now put all the cut motions
to the vote of the House.

motions were put and
negatived

{1 A A 0§ FEE F1
FEI(F [AT § TG F AT AAT AT
F¥Y grg wT AqrT TIT I |

All the cut

MR. CHAIRMAN: The question is:

“That the respective supple-
mentary sums not exceeding the
amounts shown in the third
column of the Order Paper be
granted to the President to defray
the charges which will come in
course of payment during the
year ending the 31st day of
March, 1970, in respect of the

following demands entered in the
second column thereof—

Demands Nos. 2 and 15.”
The motion was adopted.

[The motions for Demands for
Grants which were adopted by the
Lok Sabha, are reproduced below—
Ed.]

DeEmanp No.  2—MISCELLANEOUS
EXPENDITURE
“That a Supplementary sum

not exceeding Rs. 4,000 be grant-
ed to the President to dafray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1970,
in respect of ‘Miscellaneous Ex-
penditure’.”

DEMAND NO. 15—OPEN LINE WORNS—
CapPrTaL, DEPRECIATION RESERVE FUND
AND DEVELOPMENT FunD

“That a Supplementary sum
not exceeding Rs. 1,000 be granted
to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1970,
in respect of ‘Open Line Works—
Capital, Depreciation Reserve
Fund and Development Fund’.”

15.46 hrs.

DEMANDS* FOR EXCESS GRANTS
(RAILWAYS), 1967-68

MR. CHAIRMAN: The House will
now take up discussion and voting on
the Demands for Excess Grants in
respect of the Budget (Rai.lways) for
1967-68 for which one hour has been
alloted.

DemAND No.  5—REVENUE—WORKING
EXPENSES—REPAIRS AND MAINTENANCE
MR. CHAIRMAN: Motion moved:

“That @ sum of Rs. 26,27,331
be granted to the President to
make good an excess on the
grant in respect of ‘Revenue—

F‘Moveci with the recommendation of the Chief Justice discharging the

functions of the President.
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DEMAND No. 20—WITHDRAWAL

303 D.S.G. (Rlys), 1969-70 AUGUST 21, 1969 D.S.G. (Riys), 1969-70

[Mr. Chairman.)

Working, Expenses—Repairs and
Maintenance’, for the year ended
the 31st day of March, 1968.”

OPERATION (FUEL)
MR. CHAIRMAN: Motion moved:

“That a sum of Rs. 97,89,494
be granted to the President to
make good an excess on the
grant in respect of ‘Revenue—
Working Expenses—Operation
(Fuel)’ for the year ended the
31st day of March, 1969.”

DeEMAND No. 8—REVENUE—WORKING
EXPENSEs—OPERATION OTHER THAN
StaFr aND FUEL

MR. CHAIRMAN: Motion moved:

“That a sum of Rs. 37,32,622
be granted to the President 0
make good an excess on the
grant in respect of ‘Revenue—
Workinag Expenses—Operation
other than Staff and Fuel’ for the
year ended the 31st day of March,
1968.”

DEMAND No 16—PENSIONARY
CuARGES—PENSION FUND

MR. CHAIRMAN: Motion moved: -

“That a sum of Rs. 9,83,349
be granted to the President to
make good an excess on the
grant in respect of ‘Pensionary
Charges—Pension Fund’ for the
year ended the 31st day of
March, 1968.”

FROM
ReveNUE Reserve Funp

MR. CHAIRMAN: Motion moved:

“That a sum of Rs. 273
be granted to the President to
make good an excess on the
grant in respect of ‘Withdrawal
from Revenue Reserve Fund’ fer
the year ended the 31st day of
March, 1968.”

MR. CHAIRMAN: There are some
cut motions,

T—REVENUE—WORKING

pure):

-
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SHRI B. P. MANDAL
I beg to move:

(Madho-

“That the demand for an Ex-
cess Grant of a sum ©f
Rs. 26,27,331 in respect of
Ordinary Working Expenses—
Repairs and Maintenance be re-
duced by Rs. 100/-""

[The draw-backs in the main-
tenance of railway assets special-
ly tracks and signal equipments

resulting in several accidents.
(D1

“That the demand for an
Excess Grant of a sum of

Rs. 97,89,494 in respect of Ordinary
‘Working Expenses—Operation
(Fuel) be reduced by Rs. 100/-."

[The desirability of more elec-
tric and diesel engine trains. (3)1.

“That the denmand for an
Excess Grant of a sum of
Rs. 37,32,622 in respect of
Ordinary Working Expenses—
Operation other than staff and
fuel be reduced by Rs. 100/-"

[Check on ticketless travel. (5)].

“That the denmand for an
Excess Grant of a sum of
Rs. 9,83,349 in respect of
Pensionary Changes—Pension
Fund be reduced by Rs. 100|-."

[Service conditions of railway
employees. (6)].

SHRI LOBO PRABHU
beg to move:—

(Udipi):

“That the denmand for an
Excess Grant of a sum of
Rs. 26,27,331 in respect of
Ordinary Working Expenses—
Repairs and Maintenance be re-
duced by Rs. 100.”

[Tidiness and attractive ap-
pearance of railway stations and
coaches. (2)]
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-

“That the denmand for an
Excess Grant of a sum of
Rs. 37,32,622 in respect of
Ordinary Working Expenses—
Operation Other Than Staff and
Fuel be reduced by Rs. 100.”

[Increase in unpunctual running
of trains. (4)].

SHR] J. M. BISWAS (Bankaura):

beg to move:—

“That the denmand for an
Excess Grant of a sum of
Rs. 37,32,622 in respect of

Ordinary Working Expenses—
Operation Other Than Staff and
Fuel be reduced by Rs. 100.”

[Increase in unpunctual running
of trains. (7)].

“That the denmand for an

Excess Grant of a sum of
Rs. 37,32,622 in respect of
Ordinary Working Expenses—
Operation other than Staff and
Fuel be reduced by Rs. 100.”.

[Check on ticketless travel,

“That the denmand for an
Excess Grant of a sum of
Rs. 9,93,349 in respect of Pen-
sionary Charges—Pension Fund
be reduced by Rs. 100.”

(®)].

[Service conditions of railway
employees. (9)].

SHRI ABDUL GHANI DAR (Gur-

gaon): I beg to move:

“That the denmand for an
Excess Grant of a sum of
Rs. 3732622 in respect of

Ordinary Working Expenses—
Operation Other Than Staff and
Fuel be reauced by Rs. 100.”.

[Increase in unpunctual running

of trains. (10)].

‘“That the denmand for an
Excess Grant of a sum of
Rs. 3732622 in respect of

Ordinary Working Expenses—
Operation other than staff and
Fuel be reduced by Rs. 100.”

[Supervision op ticketless tra-

vellers. (11)].
SHR1I RAMAVATAR SHASTRL
(Patna): I beg to move:

“That the denmand for an
Excess Grant of a sum of
Rs. 26,27,331 in respect of
Ordinary Working Expenses—
Repairs and Maintenance be re-
duced by Rs. 100.”

[Failure in using more power-
ful locomotive in the Mughal
Sarai passenger train running
from Patna junction. (12)].

“That the denmand for an
Excess Grant of a sum of
Rs. 26,27,331 in respect of

Ordinary Working Expenses—Re-
pairs and Maintenance be reduced
by Rs. 100.”

[Failure to widen the existing
overbridge at Danapur in Eastern

Railway. (13)].

“That the denmand for an
Excess Grant of a sum of
Rs. 26,27,331 in  respect of

Ordinary Working Expenses—Re-
pairs and Maintenance be reduced
by Rs. 100.”

[Failure in carrying out time-
ly repairs in railway workers’
quarters. (14)].

“That the denmand for an
Excess Grant of a sum of
Rs. 26,27,331 in respect of
Ordinary Working Expenses—
Repairs and Maintenance be re-
duced by Rs. 100.”

[Need to raise the platform at
Neora Station (Eastern Railway)
(151,

‘“That the denmand for an

Excess Grant of a sum of
Rs. 26,27,331 in respect of
Ordinary Working Expenses—

Repairs and Maintenance be re-
duced by Rs. 100.”

[Need to raise the platform at
Phulwari Shariff railway staiion
of Eastern Railway (16)].
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SHRI KANWAR LAL GUPTA Ordinary Working Expenses—
{Delhi Sadar): I beg to move: Operation (Fuel) be reduced by
“That the denmand for an Rs. 1007
Excess Grant of a sum of [Failure to supply standard
Rs. 37,32,622 in respect of coal for fuel. (22)].

Ordinary Working Expenses—
Operation other than staff and
fuel be reduced by Rs. 100.”

[Increase in late running of

“That the denmand for an
Excess Grant of a sum of
Rs. 37,32,622 in respect of
Ordinary Working Expenses—

trains. (17)]. Operation other than Staff and
“That the denmand for an Fuel be reduced by Rs. 100.”

Excess Grant of a sum of [Failure to check ticketless tra-

Rs. 37,332,622 in respect of velling. (23)].

Ordinary Working Expenses— @

Operation other than staff and &That é}l‘_: tde:;tmand for ";fn

fuel b duced b 100 cess n a sum

uel be reduced by Rs Rs. 3732622 in respect of

[Not accepting lowest tenders
in many cases. (18)].

SHRI RAMAVATAR SHASTRI:

beg to move:

—

Ordinary Working Expenses—
Operation other than Staff and
Fuel be reduced by Rs. 100.”

[Failure to check pilferage of

“That the denmand for an goods from Railway. (24)].
Excess Grant of a sum of “That the denmand for an
Rs. 26,27,331 in  respect of Excess Grant of a sum of
Ordinary Working Expenses— Rs. 37,32,622 in respect of

Repairs and Maintenance be re-
duced by Rs. 100.”

provide . double
Gaya.

[Failure to
track from Patna to

Ordinary Working Expenses—
Operation other than Staff and
Fuel be reduced by Rs. 100.”

[Collusion of the Railway

(19)1. Police personnel with persuns
“That the denmand for an who pilfer railway goods. (25)].
Excess Grant of a sum of “That the denmand for an
Rs. 26,227,331 in respect of Excess Grant of a sum of
Ordinary Working Expenses— Rs. 37,32,622 in respect of

Repairs and Maintenance be re-
duced by Rs. 100.”

convert narrow-
into broad gauge

[Failure to
gauge lines

Ordinary Working Expenses—
Operation other than Staff nd
Fue] be reduced by Rs. 100.-

[Wastage in the name of com-

lines in North Bihar. (20)]. pensation. (26)].

“That the dJdemand for an “That the denmand <or an
Excess Grant of a sum of Excess Grant of a sum of
Rs. 2627331 in respect of Rs. 9,83,349 in respect of pen-
Ordinary  Working Expenses— sionary charges—Pension Fund

Repairs and Maintenance be re-
duced by Rs. 100.”

[Failure to extend Patna City

be reduced by Rs. 100.”

[Failure in the timely disburse-
ment of the pension to the ex-

Station.  (21)]. employees of the Railways.
2n1.

“That the denmand for an

Exces: Grant of a sum of “That the denmand for an

Rs. 97,89,494 in respect of Excess Grant of a sum of
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Rs. 9,83,349 in respect of Pen-
sionary Charges—Pension Fund
be reduced by Rs. 100.”

[Need to increase the pensmn
of the ex-employees of the Rail-
ways. (28)].

MR. CHAIRMAN: The cut motions
are also before the House. Those who
have not spoken yesterday will be
given a change to participate today.

SHRI J, MOHAMED IMAM (Chi-
wradurga): The Minister of Railways
has been seeking the approval of the
House for spending Rs. 1.67 crores in
excess of the sanctioned amount dur-
ing 1967-68. During this year the
Railways sustained a loss of nearly
Rs. 15 crores and this loss was incurr-
ed for the first time in the history of
the railways. At that time the then
Railway Minister gave an assurance
that he would effect economies in
order to prevent a rise in fares and
freights. But the situation today 1is
that no economy was effected and
more money had been spent with the
result that during the  subsequent
years also the rate of fares and frei-
ght had to be raised and no relieve
could be given to the travelling pub-
lic.

There have been many representa-
tions from Mysore and other southern
States for extension of railways. The
south, especially Mysore had  been
sadly neglected in the development
of railway communications. Many
representations were made to the
Ministry to extend the partly cons-
tructed lines and also to link up the
loop lines. The then Minister of Rail-
ways at that time threatened  that
he would dismantle all these wunre-
munerative lines, which created a
good deal of concern. It was pointed
out at that time that the remedy lay
not in dismantling all these Jines but
in linking them up and connecting
them to main lines in which case these
lines would certainly prove remunera-

tive. In pursuance of this policy, the
then Minister had ordered that sur-
veys may be conducted for linking up
certain lines, especially Kottur-Hari-
har line and Yaswantnagar-Chital-
durg-Chikjajur line. He has also
written to me a letter in which he
has assured me as follows:

“You will be glad to note that
the Southern Railway administra~
tion have been asked to carry
out preliminary engineering and
traffic surveys during the year
1969-70 for considering the cons-
truction of a rail ]link between
Kottur and Harihar with an al-
ternative rail link between Yas-
wantnagar-Chitaldurg- Chikjajur
line.”

This is the year 1969-70, but yet I find
that no attempt has been made and
no beginning has been made for sur-
veying this line. On the other hand,
I understand that the promise that
had been given is tried to be scuttled
off. In fact, the then Minister, Mr.
Poonacha, assured us that they will
not only have a survey but that a
survey would be held to convert the
'metre-gauge line between Bangalore
and Guntakal to broad-gauge. I un-
derstand—I hope it is not true—that
the Railway Minister is going back
from those assurances. Whoever be
the Minister, and whatever may be
the administration,—and  Ministers
may come and Ministers may go—
once some assurances and promises
are given by a Minister, (hose pro-
mises and assurances must be adhered
to, and they must be implemented. I
thought that, as has been promised,
those suhveys would be conducted dur-
ing this year. But I was very sad to
see when I saw these demands that
the Minister has switched over to
some other lines and some other sur-
veys of the land somewhere in nor-
thern India as you may find in the
supplementary demands for grants
for the railways. The surveying of
the line which I mentioned has not
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[S?ri Mohamed Imam.]

been included in these demands. I
would like to know the reason for it,
and also I would like to have an as-
surance whether they are going to
pursue this line or not.

Secondly, I turn to another impor-
tant point; that is about railway ac-
cidents. It has been admitted that
accidents have been growing in num-
ber. I must refer to two major ac-
cidents on the Sourthern Railway
which involved a toll of a large num-
ber of lives. For example, in the
year 1967, there was a terrible acci-
dent at Kuppam, and again, there was
another railway accident at Yalvigi,
which claimed more than 200 lives.
When this matter was considered in
all seriousness the then Minister ap-
pointed a Commission to enquire into
those two accidents, but till now, the
report of this Commission has not
been placed before this House. I
know a Commission was appointed
with a high court judges as Chairman
to investigate into the causes of the
accident at Yalvigi. Mr, Justilce
Gopivallabha  Ayyangar was ap-
pointed and he had finished
his report and submitted it
long ago, nearly six ~ months
back. Has that report been laid on
the Table of the House? Why has it
not been given effect to? What are
the recommendations of that commit-
tee? It is quite clear that that acci-
dent was due to human failure, What
action has been taken by the railway
administration against all those who
have been responsible for this acci.
dent? It is the weakness of the rail-
way administration, its sympathy to-
wards the culprits, which is making
the railway empioyees calous and
not concerned with the lives of the
passengers. Thev know very  well
that whatever mistakes they commit,
whatever plunders thev may do. they
will not be punished. So. punishment
has ceased to be , deterrent, go far
as the railway empvloyees are con-
cerned. Tt is this  attitude of the
government which is creating letha-
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rgy in the railway employees. Since
these accidents are taking place al-
most every week or every month, I
would like to know what concrete
action has been taken by the railways
to prevent these accidents.

Another cause for these accidents
is that many of the level crossings
and railway gates are unmanned. For
example, between Poona, Davangere
and Bangalore there are many rail-
way level crossings which are unman-
ned. There is nobody to give any
warning to the pedestrians or vehi-
cles when a train is coming. I would
say that it is the duty of the railway
,adminiscration to provide necessary
watch and ward wherever there is a
level crossing. You cannot expect
pedesirians to look after themselves.
Many of them would be unaware whea
a train is fast approaching. So, the
railway administration must provide
sufficient watch and ward staff to give
warning to the pedestrians whenever
any train is coming.

It is a well-known fact that the
railway administration is put to great
difficulty on account of different gau-
ges—broad gauge, metre gauge and
nearrow gauge. It means not only
extra expenditure and extra staff but
it also involves the inconvenience of
transhipment of goods and passengers.
So, it must be the policy of the gov-
ernment to convert as ‘many metre-
gauge lines as possible into broad-
gauge. As long as there are so many
gauges, the railways cannot improve.
The railways must have a regular
programme to convert metregauge
inte broad gauge. But what we find is
that they are making only helf_h=ar-
ted attempts.

Take, for instance, the line from
Poona to Bangalore, which is an im-
portant one. It caters to the needs
of two or three capitals. The railways
have provided for the conversion of
this lines from metre--gauge to broad
gauge from Poona to Miraj and then
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it branches off to Kolhapur. I would
say that the line would be remunera-
tive and convenient to the public only
when it is extended from Miraj to
Bangalore via Hubli. A direct broad
gauge link from Bangalore to Poona
will provide uninterrupted communi-
cation both for traffic and passengers
from north to the south. This must be
remembered.

16 hrs.

Again, 1 have already pointed out,
the conversion of metre gauge from
Bangalore to Guntakal will give un-
interrupted communication from Ban-
galore right up to Delhi. These are
the points which I must submit and I
must say that you must have a regu-
lar programme—does not matter if it
takes 10 years, 20 years or 50 years—
for conversion of metre gauge to
broaq gauge throughout the country.

16.01 hrs.

MOTION RE AGITATION FOR
SEPARATE STATE OF TELEN-
GANA—contd.

MR. CHAIRMAN: The House will
now take up further consideration of
the following motion moved by Shri
Kanwar Lal Gupta on the 18th Aug-

ust. 1969 namelyt=
“That this House takes serious
note of the agitation for separate

State of Telengana and urges up-

on the Government te take neces-

sary steps.”

Time allotted was 4 hours and 30
minutes; time already taken is3 hours
and we have got 1 hour and 30 minu-
tes left now.

SHRI S. KANDAPPAN (Mettur):
I think. the Minister is sent for: so,
let us continue with the Railway De-
mands til] the Minister arrives here.
I think. he will arrive in good time.

MR. CHAIRMAN: We are not con
cerned with whether the Minister is
here or not. We must carry on with
it.

SHRI 3. KANDAPPAN: He must be
there to reply. Telengana is such an

SRAVANA 30, 1891 (SAKA]  SCPUTUTE TETeTyammr =Ty
(M)

important affair and how can Wwe
carry on the discussion without the
Minister being there?

SHRI RANDHIR SINGH (Rohtak):
The Home Minister is there, Sir.

&t wwmER e (8T9E) ¢
gwtafs wgiEm, s FacArT T AqY
¥y O X oF §mga o
qT, T T AFTE

qig F FEAMAT AE FY gL &F
# SATTF JAEAT I FEG AFA FAT
AR TR A T ¢ fF oAy
qIqF JAAT TS FT FEATAATHT 9T
famme T Mg § oqwe fom &5 A
femr Hqwaga )’

T W §Y “qqF FEWAT ST ¥
fae wrRa @ wRd fee s
FE AR FEIT A" @y
g fF ag smawgs 390 I5A” F A
T @A FT gmy fear

qATIfT AZIRA, HTIHT €W L FWT
& 99 917 39 789 § 3T TFF TEq0
g & v fadY USy F U wwr By
39 TS ¥ 79F frar wmg A & gw
7eT ¥ 97 wedl § w g fadid
39 AT F1 AT I9 AIEAT FT
farg fFar & 1 o2 & food wigdew
¥ S Ferar #1 a1q ATE 47 37 gug
ft &% ag 7709 frr av fx G
arfedt 3 9t FfTigai § I I
A frare frar smw @fFA g
qa% faafon Y atd & S fasmx
w4 W & fea § A& g

A TG Tl WERAT ¥ o9 TF
d3% ¥ qATar 91 a9 Iqd & goAy
AR & 17 gaa 7y ¥ g aa
gFe ag @1 f5 ddmar d F faa@y
safqa 1 39 TEAWAT TqTAT Y| gAT
agt #1 &7 awla § wAEFC qGA
s TR dtey ag fF aqara qer



